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Sir, 

s. No 

1. 

No. RT- 11036/ 138/2020-MVI. 

1. The Principal Secretarics/Secretaries, Department of Transport of all the Statcs/UTs 

2 

Government of India 

Ministry of Road Transport and Highways 
Transport Bhawan, 1, Parliament Street, New Delhi 

2. The Transport Commissioners of all the States / Union Territories 

Subject: Registration of BS III/IV specil prpose vehicle used for defence purposcs and 

for law enforcement-regarding. 

l am directed to refer to representations received from various Para-Military and othcr 

organizations regarding registration of their BS III/IV special purpose vehicles (armoured and 

other specialized vehicles) used for operational purposes for the maintenancc of law & order 

Hnd internal security. 

2. In this regard it is to say that in terms of sub-Rule 18(iü) of Rule 115 of CMV Rules 

1989 and on the basis of lega advice received from Ministry of Law & Justice and the learned 

Law officer, nccessary changes are being incorporated in the VAHAN portal to accomnmodate 

the registratiort of BS IIl/IV special purpose vehicles. Such vehicles may get registered as 

under: 

Vehicle type 
Specialised vehicles. 

vehicle type 

Dated thc 

other 
vehicles 

344 

12th July, 2021 

Ornership type Central/ State Government Police, Law Enforccment and Central 

Govermnment organisation 

Registration Process to be followed: . 

Additional type to be created i.c. Armoured vehicle and Other 

Registration procedure 

Armoured Vehicle On reccipt of application along with the letter of an officer, not below 
the rank of DIG of the appicant organization, spccifying the vehicle 

SDecialised'ype, usc of vehicle, type approval certificate, alongwith approval ot 
state/UT Admin, the RTO concerned shall enter the details of the 
vehicle on the portal under the above mentioned ownership type and 
vehicle type. NIC shall provide the facility in VAHAN portal to selecty 
the emission type manually -Bs Il or BS IV- for such vehicles. 

The approval of the 8tate Adain hl be mandstory for flnal 
registrution nd genention of regiatratlon mark. 
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Note:- Offfccr not below the Rank of DIG or cquivalcnt shall also scnd a copy of rcquCst of 
rcgistration of such vchiclcs to the Provisioning Ccll, MILA and Joint Sccretary, MVL, Ministy 

of Road Transpor & Highways. 

3. This issucs with the approval of the competent authority. 

Copy to: 

1. 
2 

1 

3 

3 

Copy for kind inforrmation to: 

Shri Tushar Mehta, Solicitor General of India For kind info. 

2 Provisioning Cell, Ministry of Home affairs Please issue necessary dircctions 

to various organizations under your administrativc control. 

PS to Ministcr, RTH 

Shri Pawan Joshi, DDG, NIC,A-Block, Lodhi Rd, CGO Complex, Pragati Vihar, 
New Dclhi, Delhi 110003 - Please incorporate neccssary changes as per para 2 

above in thc VAHAN portal to make provis1on of registration of BS-IU/1V 
armoured vehicle and other 
specialised vehicles. 

PS to MOS, RTH 
PPS to Secretary, RTH 

Yours fnithfully, 

(S. K Geeva) 
Govt. of India 

Tel/Fax: 011-23739074 
Email: gecva.sk@gov.in 

PS to JS(MVL), SE (Tpt), Dir (MVL) 

Under Secretary to the 

Sr. Techrical Director, NIC 
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To 

Sir. 

H. No M VI-60 2016-17-MI(Prov)-DA-9 S 

Government of India/HTRd HhTR 

Ministry of Home A ffairs/ HA 

All State and Union Territories 

Police Modernization DivisionqfT 3TutilaU THTT 

Principal Secretaries/Secretaries, Department of Transport. 

Encl: As above. 

Copy to: 

Subject: Registration of BS-III/TV special purpose vehicle used for defence purpose and 

i. 

Prov.J 

law enforcement-regarding. 

TITUT 

26, Man Singh R oad, Jaisalmer Housc, 

New Delhi, dated 6 September, 202 1. 

Plcasc re fer to Ministry of Road Transport and Highways letter No.RT-I1036/138/2020 

MVL datcd 12.06.2021 regarding registration of BS-IlI/IV special purpose vehicles (Armoured 

and other specialized vehicles) of Central A rmed Police Forces (CAPFs) used for operational 

purposes for the maintenance of law and order and internal security (copy cncloscd). 

2. Ministry of Road Transport and Highways (MoRTH) has informed that necessary 

changes arc being incorporated in the VAHAN portal to accommodate the registration of BS 

IUIV spccial purpose vehicles (Armoured and other spccialized vehicles) used for operational 

3 It requested to facilitate all Central Armed Police Forces (CAPFs) to registcr the BS 

Il1/IV special purposc vchicles (Armoured and other specialized vchicles) in e-Vahan portal. 

Yours faithfully, 

(Harcharan Kaur) 
Director 

Tei/Fax:23383552 

DsG: AR (through LOAR), BSF, CISF, CRPF, ITBP, NSG and SSB for 
information and neccssary action please. 

purposces for the maintenance of law and order and internal security. 
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